
CLNTR.AL  ADVIlNiSTRAIL'IVE TRIBUNAL 

UALLUTTA BENCH 

OA.1491_of 1996 

Date of Order: 22.4:98. 

Hon'ble Mr.Jugtice S.N.MalliCk,ViCe-ChairTpafl. 
Present: 

HorYble M9.S.Dasgupta. Administrative Nnber. 
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For the petitioner: NONE. 

For the respondents: Mrs.U.Sanyal,counse. 

Heard on 22.4.98. 
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None appears for the petitioner ..'hen the matter 

is called on for hearing. Application is dismissed tar 

detault. No order as to costs. 

Reply tiled to-day by Mrs,Sanyal,ld.cOunsel,appeariflg 

for the respondents, be kept with the record. 

(S.Da4%ta) 	 , 	 . (S.f .Mallick) 
Member(A) 	 . 	. Vice-Chairman. 
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